
 

 

 

 

 
 

xxxGIDHxxx 
xxxGIDExxx 

असाधारण 
EXTRAORDINARY 

प्राधिकार से प्रकाशित  
PUBLISHED BY AUTHORITY 

 

 
Part II - Section 3 

 

केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
 

सामान्य प्रशासन विभाग 

 
अधिसूचना 

लद्दाख, 26 नवंबर, 2022 

का.आ. 127 - लद्दाख स्वायत्त पहाड़ी ववकास परिषद अविवियम 1997 की िािा 35 द्वािा प्रदत्त शवियों का प्रयोग किते हुए, संघ िाज्य 

प्रशासि, लद्दाख एलएएचड़ीस़ी लेह औि कािवगल के पाषषदों के पक्ष में भतूपूवष  लद्दाख कायष ववभाग जम्मू-कश्म़ीि द्वािा 27/12/2017 को जाि़ी 

सिकाि़ी आदेश संख्या 23 of LAD of 2017   में वििाषरित भत्ते के अवतरिि, अगले मह़ीिे से विम्िवलवखत मावसक भत्ते को एतदद्वािा स्व़ीकृवत देता 

ह ै।  
  

क्र. सं  पद  विवाषचि क्षेत्र भत्ता  टेल़ीफ़ोि/कायाषलय व्यय/ 

ववववि शलु्क  

वचवकत्सा भत्ता  

1.  पाषषद  40000 रुपय े 10000 रुपय े 10000 रुपय े

 

 लद्दाख, 30 नवंबर, 2022  

 LADAKH, WEDNESDAY, NOVEMBER, 30, 2022  

भारत सरकार 
GOVERNMENT OF INDIA 
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अध्यक्ष/स़ीईस़ी औि ईस़ी के वेति औि भत्ते लद्दाख कायष ववभाग जम्म-ूकश्म़ीि द्वािा वदिांक 27/02/2017 को जाि़ी सिकाि़ी आदेश 

संख्या 23 of LAD of 2017 के अिुसाि जाि़ी िहेंगे। 

                                     उपराज्यपाल, लद्दाख के आदेश से जारी । 

                                                                                                       [F.No. A/10/2021-Secy-GAD] 

                                                        

(अजीत कुमार साहू) आई.ए.एस 

आयुक्त/सधचव 

सामान्य प्रशासन धवभाग 
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GENERAL ADMINISTRATION DEPARTMENT 

Notification 

 

Ladakh, the 26th November, 2022 

 

 

  S.O. 127 -In exercise of the powers conferred by section 35 of the Ladakh Autonomous Hill 

Development Council Act, 1997, the Administration of Union territory of Ladakh hereby directs that the 

Councilors of the LAHDCs Leh & Kargil shall also be entitled to the following monthly allowances forthwith 

in addition to the allowances prescribed in previous Govt. Order No.23 of LAD of 2017 dated 27.12.2017 

issued by then Ladakh Affairs Department, J&K. 

 

S. No. Designation  Constituency 

Allowance  

Telephone 

 /Office Expenses/              

Misc. Charges  

Medical   allowance  

1. Councilors Rs. 40000/- Rs. 10000/- Rs. 10000/- 

 

     The salary and allowances of Chairman/CEC and ECs shall continue to be governed in terms of Govt. 

Order No.23 of LAD of 2017 dated 27.12.2017 issued by the then Ladakh Affairs Department, J&K. 

              By order of the Lieutenant Governor. 

F.No. A/10/2021-Secy-GAD 

 

                                                                            

                                                         (Ajeet Kumar Sahu/ अजीतकुमार साहू) IAS 

    Commissioner/Secretary/ आयुि/ सवचव 

General Administration Department 

 

 

  

 
“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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